tv

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

R,A.N0, 26/97 im

ooAuNﬁo 73/97 D__atte ef OIder

3. 27,2,98

BETWEEN

T.Radha Krishna - «e+ Applicant|

1, Unien of Indie,

~ Ministry of Defence,
Rep, by its Secretary,
New Delhi, ~

2, Chief Engineer (NAVY)
Railway Statioen Read,
Visakhapatnam, ++ Respendent

- - e e

Counsel for the Applicant ee Mr,D,Dhill

Cownsel for the Resperdents oo Mr,V . Vined

Corau:
HON'BIE SHRI R,RANGARAJAN : MEMBER (ADMB,)
HON'BLE SHRI B,S. JAI PARAMESHWAR s MEMBER (JUDL.)
OQRDER
)(As per Hon'ble Shri R,Rangarajan, Member (Adm.)

- e

r3wWwara Rae

Kumar

X

None for the Applicant, Mr,V.Vined Kumar, learned

standinrg ceunsel for the respendents,

2, A notice was issued te the appliéant en 22,1,98

Lo

appear before the court in persoen er thréugh advecate on

)

29.3.98 fer advarcing the arguments and, preceedings witn

. t
the case, On . 19,2,98 the applicant has send a letter

>




(o

(L3

..2..

praying permissien fpxl‘ withdrawing this RA @s his ceunsel
hfués expired, i

3. In view ef the abeve submissien t.he. RA 1is dismissed
I .

as withdrawn, No cests,

- o 2
s W " >
——("B.5. JAI PARAMESHWAR ) ( R.RAGARAJAN )
Membar (Judl,) Member (Adm, )
91 12.9%

Dated : 27th February, 19598
(Dictated im Open Ceurt) ¢

sd




"RA.26/97 in
* 0A.73/97

-

The Secretary, - . . .
1¢ The Ministry of Defence, New Delhi,

2. The Chief Enginser (Navy) Railuay 5tation Road, Uisakhapatnam.

3. T.Radha Krishna, $/o T.Narasimha Rao, Elsctriciab (SK),

M.E.S5.Nos 147516, ft/o Or.No.P,256/5, M, AsD.Colony, Vi

4. One copy to Mr.D.Dhillsswara Reo, Advocats, CAT., Hy

S: Ona copy tu'ﬂra,U,Uinnd Kumsr, Addl.CGSC., CAT., Hyq

6. One copy to D.R.(R), CAT., Hyd. '

7. Ona duplicate.

arr

sakhapatnam,
rils

e




TYPED CHECKED re}“
COMPARED 3Y APPILYZD gy

IN THE CENTRAL ADMINISTRITIVE TRISUNAL
- HYREIABAD B NCH HYJERABAD
THE HV'OLE MR BIRANGA 34 JAN s M(A)

A A2

THE H2N'3LE M7.3.5. Ju1 PARAMESHWAR ;

D#!:I'ED: 23 ‘/')_‘/"(g

0WERAIUINMENT

MR A b, D4 /Lf;L

D.4.NT, ?}425 /47;}.

ADMITTED AN ENTERIM JIRECTIONS
I1SSUED

ALLJIJED

OISPISED OF WITH DIRECTIONS
DI§M%§§%D .

DISMISSED AS i ITHDRAUN
DISMISSED FaR |DZFAULT
JR0ERED /REIECTED

N2 ORDER g T\ CasTS.

IT CounT _ : YLKR






